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SHRIMATI V. JEYALAKSHMI: All 
the required raw materials fox the tiny 
'units have been controlled by the Mono" 
poly houses and semi monopoly houses, 
for example  Potassium  Chloride by 
WIMCOs, Blue Match Papers by Orien
tal Paper Mills, and Birlas, Red Phos
phorus by United Phosphorus Company 
and Star and Excels, Paraffin Wax by 
Parry & Co.

MR. SPEAKER: This has been dealt 
with at great length previously also in 
the debate.

SHRIMATI V.  JEYALAKSHMI:  I
■want to know  categorically from the 
Minister, will he come forward to curb 
these monopoly houses? We are glad 
to know that he is going to wind up 
WIMCOs. But at the same time they 
are controlling all the raw materials. 
What steps are you going to take to 
curb these monopoly houses r.nd how 
are you going to regularise supply for 
the tiny units?

Lsst year KVIC units had demanded 
Rv f;0/- to issue  certificate for their 
bona fide units. This year they have 
demanded Rs. 200/-. Last year they 
had procured 600 bundles. This year 
£hey are demanding 1000 budles, at the 
lowest rate. At  the same time they 
are not bothered to supply mw mate
rial. Will KVIC come forward to start 
raw  material  bank  to feed KVIC 
units?

SHRi  GEORGE  FERNANDES:  I
appreciate t*e point about KVIC set
ting up the bank to provide raw mate
rial for the units. We shall examine 
this proposal and whatever can be done 
in this regard we shall do. In regard 
to the large houses providing chemi
cals and paper, etc., as I said earlier, I 
cannot immediately visualise ar>y mea
sures by which it should be  possible 
for us to decentralise it. But where
ver it is possible to decentralise, we 
shall do so.

SHRi B* RACHAIAHt Has the hon. 
Minister got made the survey as to the

availability of the raw materials like 
splints and the blue  papers and the 
chemicals  required  for the  match 
manufacture? Would you  have any 
dialogue with the Ministry of Agricul
ture and Forest of the State Govern
ment to raise soft wood which is re
quired for splints.

SHRI GEORGE FERNANDES: Yes, 
Sir. These  discussions are on.  W 
are identifying new areas from where 
we can procure these raw materials.

Guarantee Period for H.M.T. Tractors

*951. SHRI G. Y. KJRISHNAN: Will 
the Minister of INDUSTRY be pleased 
to state;

(a) whether  Government  are 
aware that  generally  the tractor 
manufacturers  allow a  guarantee 
period of one year to the purchasers 
against manufacturing  defects but 
the Hindustan Machine Tools allows 
a guarantee period  of only  six 
months on their tractor, Zetor; and

(b) if so, the steps Government 
have taken in this regard in view of 
the difficulties experienced by  the 
peasants?

THE  MINISTER  OF  INDUSTRY 
(SHRI  GEORGE FERNANDES): (a) 
and  (b).  M/s.  H.M.T. Ltd. give a 
guarantee period of six months on their 
Zetor tractors and this is generally the 
period  allowed by the major tractor 
manufactures for their tractors.

SHRI G. Y. KRISHNAN; The answer 
for (b) is sitent.

MR. SPEAKER: The answer covers
(b) also.

SHRi G. Y. KRISHNAN; What action 
Government has taken?—-that has not 
been answered.

SHRI GEORGE FERNANDES: The 
question is:
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“whether  Government are aware 
that generally the tractor manufac
turers allow a  guarantee period of 
one year to the purchasers against 
manufacturing defects but the HMT 
allowes a guarantee period of only 
six months on their tractor”

The answer is that generally all trac
tor manufacturers give a  guarantee 
period of six months except two which 
give a guarantee period of one year.

The the question is:

“if so, the steps Government have 
taken in this regard in view of the 
difficulties  experienced by the pea
sants?”

But  the  general  rule is for s.x 
months guarantee.

SHRI G. Y. KRISHNAN: The gene
ral rule in this country or abroad for 
any machinery is one year’s guarantee. 
If the public sector undertaking made 
a general rule of giving six months 
guarantee, then where is the Govern
ment?

SHRI GEORGE FERNANDES: This 
guarantee of either for six months for 
tractors or 600 working hours has beefi 
in existance for a long period of time 
except in regard to two companies—one 
is Ichhar Tractors of India and another 
is Punjab  Tractors. Ichhar Tractors 
company was also  giving  guarantee 
for six months and effective from 1st 
January, they have increased the gua
rantee  period to one  year. Punjab 
Tractors from the time thev came into 
production, have been giving guarantee 
of one year. The rest of the tractor 
companies—there are a dozen of them 
which are in  production—have been 
giving a guarantee of only six months 
This has been the prevalent nractice. I 
do  not see any  complaint that has 
come until now in a formal way. May
be there may be grievances generally 
expressed, i, therefor, presume that 
this has been accepted as a standard 
guarantee.

SHRI G, Y. KRISHNAN: Are they 
public limited  companies cr private 
limited companies? If  they are i ii- 
vate limited companies, what action is 
being taken in converting them into 
public limited companies?

SHRI GEORGE  FERNANDES; Ex
cept one company, Pittie Tools private 
Limited which is a  private  limited 
company, all others are public limited 
companies.

SHRI P- VENKATASUBB AlAH: The 
prices of tractors have enormously 
gone  up. In  some  cases,  it  is 
Rs. 70,000/- and the prices are going 
up. There is now a sort of craze for 
tractors. The Punjab Tractors which 
are really manufacturing tractors, have 
given one year’s guarantee. I would 
like to know from the Minister in view 
of the fact that there are no proper 
servicing units for these tractors, whose 
number is going up and in view of the 
fact that the peasants have to spend 
more  than a lakh of  rupees on the 
tractor, whether the Government will 
make it a rule that there  will be a 
proper guarantee of at least one year 
instead of harping upon the point that 
there is a general rule of six months? 
In view of the new situation and alsoi 
because the prices of tractors are go
ing up, may I know whether Govern
ment will send directions to all manu
facturers to make it one year’s guaran
tee in order to ensure proper function
ing of these tractors?

SHRI GEORGE FERNANDES: I do 
not believe that the price question is 
related to the guarantee question. The 
prices have been fixed over a period of 
time through following a certain pro
cedure. The  Bureau  of Industrial 
Costs and Prices and  the concerned 
Department of the  Finance Ministry 
have been examining this question and 
the tractor’s prices  have been fixed 
over a period of time.

But in so far as the guarantee periods 
concerned, the hon. Member has made 
a point. It is true that there are two
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companies which now give a guaran
tee of one year, ohe of which has start
ed giving guarantee of one year from 
the 1st of January this year. 1 would 
certainly go into this aspect since two 
companies are  giving  one  year's 
guarantee and the rest are giving six 
months, whether is is possible for the 
rest also to  consider  this question.

SHRI ALLURI  SUBHASH CHAN
DRA BOSE: Sir, it is  not true that 
most of the companies are giving half- 
year guarantee.  I had  purchased 
many tractors and I  had one year’s 
guarantee in respect  of most of the 
tractors which are . manufactured in 
the private sector. Here, Sir, actually 
the selling rate of a  tractor is about 
300 per cent more than the ex-factory 
rate. But if the  Government is not 
giving guarantee for  one year, how 
can you expect private  companies to 
give guarantee  for  more time?  Is 
there any proposal  or is there any 
possibility that the Government comes 
forward to give a guarantee for one 
year or more?

SHRI GEORGE FERNANDES:  The
Government does not give the guaran
tee. There is a public sector under
taking called HMT which is fanufac- 
turing tractors. It  is in the same 
business in competition with other pri
vate sector tractor manufacturers. If, 
over a period c.f time it has been found 
that a six-months guarantee or a 600- 
hours guarantee is what is reasonable, 
and if this has worked over a period 
of time, in the context  of the points 
made by the hon. Members that there 
are two firms  which  are giving a 
year’s guarantee, I  shall  have this 
matter examined further.
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THE  MINISTER  OF INDUSTRY 
(SHRI GEORGE FERNANDES): (a): 
The per  capita  availability has de
clined from 16.85  metres in 1964 to 
13.42 metres in 1977.

(b) The decline has taken place due 
to various contributory factors such as 
stagnant affective demand for textiles 
increased durability on account of in
creased use of  synthetic  fibres and 
changes in consumer preference lead
ing to lesser cloth consumption.

(c) and (d). According to the Work
ing Group on Textiles the per capita 
demand for cloth is expected to. reach 
14.62 metres  by  1982-83. Separate 
year-wise breakup has  not been set.
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